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(b) and (c). During the period 1.1.90 to 
30.6.90,45such applications were rejected. 
The reasons for rejection include availability 
of indigenous technology, non-priority na­
ture of the industry, high import content, high 
payment terms, low scale of production, 
small equity base, absence of transfer of 
technology etc.

petition in the High Court of JsdKilpur in 
December, 1986 for higher payment of 
compensation. The matter is sub judice. 
Pending decision of the High Court, the 
aforesaid 13 persons are at liberty to receive 
payment as per the award of the Collector.

Loss in Coal Production

Compensation for acquisition of Land
for Vlshrampur Colliery, IMadhya 

Pradesh

85. SHRIPYARELALKHANDELW AL: 
Will the Minister of ENERGY be pleased to 
state:

(a) whether compensation has been 
said paid to all the farmers whose lands were 
acquired for the Vishrampur Colliery in 
Madhya Pradesh;

(b) if not, the reasons therefor; and

(c) the time by which compensation will 
be paid to the remaining land owners?

TH E  MINISTER O F ENERGY AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). 53.270 
hectares of land for Bisrampur Colliery of 
South Eastern CoaKields Ltd. was acquired 
from 43 persons. The compensation amount 
for this land was assessed and awarded by 
the Collector, Surguja Dis> ict. 30 persons 
have accepted the compensation. The re­
maining 13 persons have not accepted the 
compensation amount on the plea that the 
compensation amount awarded by the Col­
lector is insufficient. Some of these 13 per­
sons and some of those who have already 
received the compensation, have filed a

86. SHRI RAMDAS SINGH: Will the 
Minister of EI^ERGY be pleased to state:

(a) whether coal production was suf­
fered due to power failure during April, May 
and June, 1990;

(b) the extent of losses suffered due to 
loss in production and damages caused to 
the machinery during the aforesaid period 
due to failure of power supply; and

(c) the remedial steps taken by Govern­
ment in this regard?

TH E MINISTER O F EN ER G Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) During the period April-June 1990, 
coal production in the mines in eastern re­
gion suffered due to power shortage. On 
25th/26th June, 1990, there was a major grid 
failure in the eastern region, as a result of 
which power supply to coal mines was seri­
ously affected. The position worsened due 
to incessant rains in that area. Coal produc­
tion at 111 working places (ECL-31; 
BCCL-50; CCL-30) was affected due to 
drowning since pumping of water was ham­
pered because of power interruptions. The 
details of toss in coal production during this 
period are given below;—




